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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALCRE BENCH

Commercial Complex(BDA),
Indiranagar,
Bangalore=560038
Dated: Ji-\2-5C

Application Nos. 260 to 267/86(T)

W.P. Nos., 4364 to 4371/80

Applicants

1. K.G.Ramarao, Senior Clerk, Divisional Personnel
Office, Southern Railway, Mysore.

2, D V.Revannaiah, Senior blerk Divisional Personnel
Office, Southern hailway, Mysore

3. A N.Seshadri, Personnel Inspector,Divisional
Personnel Office, Mysore.

4, Sri G.L. Nadgir, Senior Clerk, Divisional Personnel

© Office, Southern Railway, Mysore

5. N,Venugopala Rao, Welfare Inspector, Divisional
Personnel Office, Southern Railway,Mysore

6. M.Prabhashankar, Senior Clerk, Divisional Personnel
Office, Southern Railway, Mysore

7. Y.N,.Sharma, Senior Clerk, Divisional Personnel Office,
Southern Railway, Mysore.

8. N.Achanna, Welfare Inspector, Divisional Personnel
Office, Southern Railway, Mysore.

1431/5/1 M. Narayaneswamy for Sri H.N.Narayan,
Advocate for Applicants, 85, Ist Block, Kumara Fark
West, Bangalore-560020
Vepsus
1. The Union of India, Secretary (Establishment),

Ministry of Railways,(“ailway Board),
Rail Bhavan, New Delhi-l.

2, The Chief Fersonnel Officer, Southern Railway,
Park Town, Madras=3.

3. The Divisional Personnel Officer,Southern Railway,
Mysore Division, Mysore=l. . .Respondents

. iy// A, Sri A.N, Venugopal C/O Shri N S.Srinivasan,
(]‘ //& Standing Counsel for ailways, R. No, 12, 2nd Floor,
4%

S.5.B. Mutt Buildings, Tank Bund Road, B'Lore-9.
\ﬁf} Subject: SENDING COPIES OF ORDER PASSED BY THE BENCH IN.-
APPLICATION NCS 260 to 267/86(T)
Please find enclosed herewith the copy of the Order/Interim

Creer passed by this Tribunal in the above said Applications’
on 3,11,1986,
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Encl: As above.
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